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PLOT NO:328/01,
Vaduchi Mata Road, -,
Lunej - 388620
DIST : Anand,  TAL : Khambhat            ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

drdineshpatel@rediffmail.com

00000000000000000

Type / Scale / Sector / Status : RED / SMALL / Dyes and Dye- Intermediates / In Operation
 Inspection Dt & Time : 03/03/2023 23:20 /  Water 

Water Consumption in Kilo Lts Per Day 17.600

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

727541 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
Maintain  zero dicharge  / Evaporated into spray dryer 

Ind : Dom : 15.800
13.900Ind : Dom : 2.000 Waste Water generation / Discharge (klpd) :

AWH-122952-31/12/2026  Last Inward:265566-18/10/2022[GRT]

No

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : Hiren Patel

4

17

dhanlaxmi orgo chem (old name: dinesh allorga ltd.)

Ro Name : Anand

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/09/2010 25/09/2010

Borewells: 1
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =2, Process =2 , ETP Cap = 71 , Capacity of All = 2.5 HP Motor

 Env Audit Detail : Sch : 2 , Not Applicable . , Year : 2012 , On Dt : 02/05/2013

Applicability of CRZ Rules : No

Outward No: 25220-10/03/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
15/12/2022 SCN 31/01/2023 , 697334 SCN COM 702252
04/11/2022 SCN 30/11/2022 --- 692615 SCN APP 689499
11/07/2022 NOT 18/08/2022 33A,, 677854 NOT COM 680822

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2020-2021 Water Cess Return : 2016-2017 HW Monthly Return : 2022-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202206 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Holding Tank,P-Nuetralization,T-Evaporation

APCM Details : Bag Filter,Scrubber,Water Scrubber

Fuel Used : Agro Waste/Briquettes

Stack Attached to : .... Any Other,Baby Boiler

1/6 ( Through XGN )10/03/2023
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This unit is visited w.r.to complaint received from shri Ganshyambhai Bharvad and Shri Bharatbhai Bharvad. The 
detailed visit report is attached herewith. [4740]-06/03/2023
~ RO Comments/Reply :In 2014 closure directions were issued and unit was directed to remove u/g effluent 
discharge pipeline, unit caught again-10/03/2023

PCB-ID: ( 29636 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
o  - Production since (Date) or Proposed 25/09/2010

e  - Electric Company Name (Power Supply) MGVCL

0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

p  - On East Direction of the location of the Company Technichae

p  - On West Direction of the location of the Company GIDCRoad

p  - On North Direction of the location of the Company serviceroad

p  - On South Direction of the location of the Company service road

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary-Tertiary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 1

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

General Observation
a  - R.O File No 29636

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? Yes

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : g. Recommend Strict Action
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ુલાકાત દરમીયાન sulpho v.s. product ું packaging થ ું જોવા મળેલ.
છે લા ૩ મ હનાના production ની મા હતી, પાણીના વપરાશ, w/w generation, treatment તથા disposal ની મા હતી, 
h/w generation stock તથા disposal ની મા હતી સબમીટ કરવી.
M/s. Naptune Organic Chemical ના premises ની બહારના ભાગમાં u/g illegal pipeline મળેલ. માથી @ 2 – 4 pH 

(એસીડ ક) w/w pipeline માથી બહાર નીકળ ું જણાયેલ. માથી એક sample ૃ થકરણ અથ લેવામાં આવેલ. ને back 

trace કરતાં pipeline આપના ીમાઈસીસની દરથી બહાર આવતી જોવા મળેલ.
હાલમાં આપના ારા બનાવવામાં આવતા sulpho v.s. product માથી generate થતાં spent acid ના managementની 
મા હતી આપવી. યાર આપને CCA માં spent acid reuse કરવાની પરવાનગી આપવામાં આવેલ છે.
spent acid ના generation, stock, disposal ની logbook િનભાવવી.
આપના ીમઇસીસની બહાર નીકળતી illegal pipeline remove કર  તેની ફોટો ાફ  તથા િવડ યો ાફ  સબમીટ કરવી. તથા 
pipeline ૂટ  છે યાથી acidic soil કલે ટ કર  TSDF માં મોકલવી.
ુલાકાત દર યાન inward/outward register તથા CCTV camera ું recording બતાવવામાં આવેલ ન હ ું. 

Inward/outward register maintain કર ું તથા CCTV camera ું છે લા ૩૦ દવસ ું recording ળવ ું તથા ુલાકાત 
દર યાન verification માટ recording ઉપલ ધ કરાવ ું.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

2. ુલાકાત દર યાન ઉ પાદન યા ચા ુ જોવા મળેલ ન હ. ETP અને spray drier 

કાયરત જોવા મળેલ ન હ.
697334(15/12/22) Still Pending

3. ુલાકાત દર યાન ETP collection tank માં આશર 16 KL ટ ું industrial w/w 

ટોર કરલ જોવા મળેલ. ETP લોગ ુકના રકોડ ુજબ spray drier છે લા 
20/11/2022 ના રોજ ચલાવવામાં આવેલ હ ું. ટોર કરલ industrial w/w ને ટ 
કર  spray drier માં dispose કર ું.

697334(15/12/22) Partial Compliance

1. ETP ના inlet pipeline પર લોમીટર લગાડ ું અને રકોડ િનભાવવો. 697334(15/12/22) Partial Compliance

During visit manufacturing of Sulpho V.S. is going on. Submit details of 
generation, stock and management details of spent sulphuric acid.

692615(04/11/22) Fully Complied

Update display board as per CCA. 692615(04/11/22) Partial Compliance

Provide flowmeter on ETP inlet line and maintain record of the same. 692615(04/11/22) Partial Compliance

Provide logbook for h/w. 692615(04/11/22) Partial Compliance

Submit last 03 month's production data, raw material consumption data, water 
consumption data, w/w generation, stock and treatment data, h/w generation, 
stock and disposal data, fuel consumption data.

692615(04/11/22) Partial Compliance

ુલાકાત દર યાન Brown રંગ ુ પાણી આપના ીમાઇસીસ ની બહાર જ ુ જોવા 
મળેલ તો બા  વોલના ખાંચા (hole) ને તા કાલીક બંધ કર  w/w ને collect કર  
ETP તથા spray dryer મા treatment કરવી.

677854(11/07/22) Partial Compliance

ુલાકાત દર યાન આપના  લાંટના North west side  મા 70-80 kg ટલો ંબલી 
રંગનો એસીડ ક h/w તથા  25-30 kg ટલો  આ લાઇન h/w જમીન પર જોવા 
મળેલ ને તા કાલીક h/w storage area  મા shift  કર  જમીન ુ ર મીડ એશન કર  
ફોટો ાફ  તથા વીડ ઓ ાફ  સબમીટ કરવી.

677854(11/07/22) Partial Compliance

ે ાયર હાલમા બંધ હાલત મા જોવા મળેલ છે ને તા કાલીક કાયરત કર  w/w 

તેમા મટ કર ુ અને ીમાઇસીસ ની બહાર ન ય તે માટ જ ર  પગલા લેવા.
677854(11/07/22) Partial Compliance

W.C Notings: As per xgn[4740-NRO]~
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.

1 Spray Dyer 21 high speed spray dryer using 
bio-fuel @ 25 kl/hr FIL,SCR,WSC PM-150,SO2-100,NOX-50,

2 Reaction Vessels 9 ventury water scrubber SCR

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 .... Any Other 30 High Speed Spray 

Dryer using Bio-Fuel
YES SCR Agro 

Waste/Briquette
s

 25 Kl/Hr

2 Baby Boiler 15 YES N.A Agro 
Waste/Briquette
s

500 KG/day

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @2 to 4 / 30 1630-1630 REP  from illegal u/g pipeline  nr gate of naptune organic 

chemicals which is coming from this unit. ~ 
Turbid 

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (29636)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 0.500-M.T COL,DSS,REU,STO,TRA

2 Sludge From Treatment Of Waste Water Arising Out Of Cleaning / 
Disposal Of Barrels / Containers

I  -34.2 3.000-M.T COL,DSI,DSS,DST,REU,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,2-Benzedene Disulphonic Acid (B.D.S. A) 10.000 50.000 - M.T 10.000
2 2-Pyridone 5.000 25.000 - M.T 5.000
3 4-Sulpho Hydrazine /5-sulpho Hydrazone 15.000 75.000 - M.T 15.000
4 Di Nitro Stilbene Disulponic Acid (DNSDA) 15.000 75.000 - M.T 15.000
5 di/tri sodium phosphate/sodium 

phosphate/sulphate/nitrate/phelate
120.000 720.000 - M.T 120.000

6 Para Amino Azo Benzene 4 Sulphonic     Acid 
(PAABSA)

15.000 75.000 - M.T 15.000

7 Para Nitro Toluene Ortho Sulphonic Acid (PNTOSA) 25.000 125.000 - M.T 25.000
8 pcmc -105.000 -415.000 - M.T -105.000
9 potasium chloride/sulphate/nitrate/acetate 0.000 80.000 - M.T 0.000
10 Sulpho V.S./O.A. V.S. 5.000 15.000 - M.T 5.000
11 zinc sulphate/chloride,nickel 

sulphate/chloride,magnesium sulphate/chloride
0.000 120.000 - M.T 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 H2SO4 0.000 - M.T
2 HCL 0.000 - M.T
3 HNO3 0.000 - M.T
4 KOH 0.000 - M.T
5 m-cresol 0.000 - M.T
6 MgO 0.000 - M.T
7 NAOH 0.000 - M.T
8 NiO 0.000 - M.T
9 PHOSPHORIC ACID 0.000 - M.T
10 so2cl2 0.000 - M.T
11 ZnO 0.000 - M.T

Raw material :F

Water Consumption & Generation Break upG
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 Inspection Team : MS. DISHA NARANBHAI CHHUCHHAR - M.J.Makwana,SSA

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 33.400 WWG : 15.900 Water Source     Remark
1 Boiler Feed 1.000 0.500 Borewell
2 Cooling Water 0.200 200.000 Borewell
3 Domestic Purpose 2.000 1.900 Borewell
4 Mnfg Process 12.500 12.200 Borewell
5 Others ..... 1.000 0.400 Borewell

Signature By(MS. DISHA NARANBHAI CHHUCHHAR )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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The written complaint has been received against the industries situated in Vill:Lunej by 

the complainer shri Ganshyambhai Bharvad and Shri Bharatbhai Bharvad. First the 

team has contacted the complainer. The complainer has complained about 

contamination of water of Vaduchi Mata lake. During visit one sample is collected from 

the Vaduchi Mata lake with yellowish tinge and @7-8pH on pH strip. This sample is 

inwarded in complain id 32379.  

The complainer has also complained about leakage in illegal underground pipelines and 

due to that their fields get contaminated and their crops get damaged. After that the 

complainer has shown place where earlier pipeline were leaked. This place is located at 

the outside the premises and near the gate of M/s. Neptune Organics Chemicals. 

(Lat:22.346908, Long:72.580654) During visit at this place yellow colour contaminated 

soil with acidic pH is observed. After that, in the presence of members of Khambhat 

Industrial Association and the complainers, the soil has been dug by the JCB and the 

underground illegal black colour HDPE pipeline with the colourless effluent of @2-4 

pH on pH strip is found. Photograph of the same is attached herewith. In the presence 

of industrial association and the complainer one sample has been collected of the 

effluent which get turbid because of the contact of the soil while collecting the sample 

at 16:30PM. The sample is inwarded in the pcb id of M/s. Dhanlaxmi Orgochem. After 

that the team has back traced the pipeline which is filled with colourless effluent of @2-

4 pH on pH strip with the help of JCB. The pipeline is back traced and found coming 

from inside the premises of M/s. Dhanlaxmi Orgochem (Lat:22.347410, 

Long:72.581730). The industry has also confessed that the illegal pipeline is coming 

out from their unit. The photographs of the same is attached herewith. 

After that the complainer has shown another place for underground illegal pipeline. 

With the help of JCB the soil has been dug up at the same place and another four illegal 

underground pipelines has been found at that place. (Lat:22.346729, Long:72.580758) 

The photographs of the same is attached herewith. The team has started to dug up the 

soil to back trace the pipelines, after further back tracing only one pipeline is found. 

The team has further continue back tracing this one pipeline but after the premises of 

M/s. Gujarat Fine Chem, the crop field are situated. Due to that the team are unable to 

backtrace the pipeline, as the crop of wheat is observed in farm and complainer has also 

said that their fresh water underground pipeline is also there which might get burst. 

After the farms, the team also dig up the soil towards the industry side near Kans. But 

no pipeline is found there. Photographs of the same is attached herewith. The 

photographs of this pipelines are attached in inspection report uploaded in pcb id 32379. 

After that the team has visited, M/s. Dhanlaxmi Orgo Chem unit at 11:20 PM on 

dtd.03/03/2023. During visit packaging of Sulpho V.S. product is going on. Unit is 

having CCA-AWH-118172 which is valid up to 31/12/2026. Unit has obtained CCA-

AWH-122952 on dtd.30/11/2022 for addition of Inorganic acid (Spent acid)-

39.2065MT/year as h/w. Board has given permission to reuse spent acid back in the 

process within premises. During visit there is no stock of spent acid is observed. During 
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visit there is no records available for generation, reuse/disposal of spent acid generated 

from Sulpho V.S. product. Unit has been instructed to submit details of management of 

spent acid generated from sulpho V.S. During visit ETP and spray dryer is not observed 

in operation. As per logbook maintained, unit has last operated spray dryer on 

dtd.23/02/2023 and @3.7KL effluent was treated. The electricity meter reading 

provided for ETP is observed 159KWH.Unit has provided flowmeter on inlet of spray 

dryer and during visit reading of the same is 223KL observed. During visit unit is unable 

to show recording of provided CCTV camera and also not maintained inward/outward 

register at the main gate. Unit has been instructed to maintain inward/outward register 

and to make available recording of CCTV camera of 30 days for verification. Unit has 

been instructed to remove underground illegal pipeline and submit photography and 

videography of the same. And also instructed to collect acidic soil and dispose it to 

TSDF site. 

Date of Visit:03/03/2023 

 

Sd/- Sd/- 

M.J.Makwana D.N. Chhuchhar 

SSA AEE 

 

Photographs taken during visit of M/s.Dhanlaxmi Orgo Chem 
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the outside the premises and near the gate 

of M/s. Neptune Organics Chemicals. 

underground illegal black colour HDPE 

pipeline with the colourless effluent of 

@2-4 pH on pH strip 

  
@2-4 pH on pH strip Back tracing of u/g illegal pipeline 

  
while back tracing the pipeline, it gets burst 

and effluent of 2-4pH on pH strip is coming 

out from the pipeline 

The pipeline is back traced and found 

coming from inside the premises of 

M/s. Dhanlaxmi Orgochem 

(Lat:22.347410, Long:72.581730). 
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